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bearing No.1838/Genl./OC/DHC dated 14.08.2019 i.e. one Oath Commissioner presently

functioning in T:IS Hazari Courts, Delhi, be posted at Rouse Avenue Court on rotation basis till
regular Oath Commissioners are appointed for Rouse Avenue Courts. The Duty Roster of

Oath Commissioners for Rouse Avenue Court Complex for the month of July, 2024 is as under:

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs):
TIS HAZARI COURTS, DELHI

In pursuance of directions of Hon'ble High Court of Delhi, New Delhi, received vide letter

Name of
Advocate

S.No

S h B M a n o j K u 1rn a r ::\ $ h
1.

Sh. Anklt Kumar 1 S/o-Late Sh, M.S.
Tyagi I Tyagi

2.

Sh.Sachin
Kurnar3.

Ms. Shashi Kala
Chaubey

4.

Ms. Sonia5.

Sh.Mahipal
Singh6.

Sh.Puroshotta m7.

Sh.Neeraj
Kumar8.

Sh. Saleem
Akhta r

9.

Sh. Satish
Kumar

10

Sh. Abhimanyu
Kumar

11.

Sh. Hemant Kr.
Panth12.

13.

14.

15.

Ms. Neeru
Varma

Ms. Chander
Nlgam

Sh. Ra jesh

Father/
Husband Name

Me va

S/o-Late Sh, Babu
Ram

D/ o-Sh .

Sadanand
Choubey

D/o-Sh, Jai Dev
Singh

S/o-Sh
Singh

Sultan

S/o-Sh
Nath

Jagan

S/o-Sh. Kamal

S/o-Late Sh. Nisar
Khan

S/o-Sh. Hari
Chand

S/o-Sh.
Dineshwar Prasad
Sinha

S/o-Late Nand
kishor Panth

W/o-Sh. Vivek
Va rma

D/o-Sh. M.P.
Nigam

S/o-Late Sh. Ram

MOST URGENT / OUT AT ONCE
THRQUGH PROCESS SERVER

Mobile
Number

Date of duty
at Rouse
Avenue
Court

Complex

Address

H,No. 479, New-538,
KFk No,,325, . Ist Floor,
Gali NoI 1, Swaroop
Nagar, Khadda Colony,
Libas Pur. Delhi-110042
Flat No. M-1204. Officer
CIty -1, Raj Nagar
Extension, Ghaziabad,
UP-201017

8802878780 01.07.2024

9891081099 02.07.2024

L-5/2 (62), St. No.1-A,
Gali No.5. Near Mother
Dairy, Mahipal Pur Extn.,
Delhi- 110037.
House No. E 307. Gali
No. 3, Near Kanhiya
Public School . West
Karawal Nagar, DelhI-
110094
11/6A. New Rashid
Market Bhagat Singh
Road. Delhi-110051
H,No. Kh, 98, Village
Karawal Nagar, Delhi-
110094 Presently at B-
146. 28 futa Road West
Kara waI Naga r,
Delhil10094
H. No. 2444, Gali Munde
Wa Ii, Bagich i Raghu
Nath. Sadar Bazar, Delhi-
110006
H.No,143. Old Anarkali.
Short Street. Valmiki
Chowk, KrIshna Nagar,
DeEhi-110051
RZ-18, Ga Ii No. 5
Shan ker Park, West
Sagar Puc South West
Delhi-110046
H.No',. tlC>M:a!,llMa,
D- Block, Nat hur>u ra ,
Burari, Delhi-110084
H, No. 121A/2, Hari
Nagar Ashram, New
Delhi-110014
D-26, Hardev Naga r,
Jharoda Mazra, Burari.
Delhi-110084
H.no. 521. Niti I<hand-3.
Indirapuram, Ghaziabad
liT/780 Street Nn
Ashok Nagar, Shahdara,
Delhi-110093
B-1. IInd Pusta, Main

9718053860 1 03.07.2024

/4
9582369132 04.07.2024

9911164407 05.07.2024

9868515722 1 06.07.2024

9811336507
8700104908 1 08.07.2024

9211487139 09,07.2024

9716142886 1 10,07.2024

9999751567
11.07,2024

9958811687
12.07.2024

9953394636

9910309525

15.o7.2024

, 16.07.2024

9899870597 18.07.2024

3T8 m



Kumar

16.# 1 Ms. Kavlta

, T 1 Ms.Bhumlk8
-1 - 1 Aggarwal

18. 1 Ms. Dolly

=,. :-3:“'"""''::'*,"";.

Sh. Mahant
Kumar Choubey20.

21. Ms. Geeta RanI

2 2 n =: h R a J R a n 1

2 3 p 3 : ; E : 1 K u m a r

2 4 B : n b :: : r a v

2 5 v 1 P:i p;? e t 1

No. 22146 g- 22SO : /OC/Admn.I/THC/2024

Copy forwarded for information and necessary action to:-

1. The Registrar General, Hon'ble High Court of Delhi, New Delhi w.r.t. letter bearing No.
1838/Genl./OC/DHC dated 14,08.2019.

2. The Ld. Principal District & Sessions Judge-cum-spl. Judge (PC ACT) (CBI), Rouse Avenue
Court_Complex, New Delhi

3. HMV. Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.
4. /he Concerned Oath CommisSioners.
ef The Website Cornmittee with request to direct the quarter concerned to upload the same on

the website of Delhi District Courts.
6. The Administrative Officer (Judicial), R&1 Branch, Tis Hazari Courts, Delhi with request to

dIrect the quarter concerned to affix the same on all the notice boards at Tis Hazari Courts,
Delhi

A

7. PS to the Ld. Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi.

Kishan

W/o Sh. Naveen
Kumar

D/o Ms, Madan
Mohan Aggarwal

Late Sh.
Poo ran maI
Rathore

Late Sh
Chanderbhan
Choubey

sT, R=r esT
Cha rIder

Late Sh. S.N
Mitta I

Rte Bh.TDT
Verma

Late Sh. Dinesh
Sharma

D/o Sh, Jagbir
singh

Service Road Sonia
Vihar, Delhi-110094
wz-FBmF–RJa
Shaadi KhmpUr, West
Patel Naga r, Delhi-
110008
1/10787, Shut>hash
Park, Navin Sahahdara,
Near Kirti Mandir, Delhi-
110032
H,No,183A, NeanR
Shop, Sultanpur ColOny,
New Delhi-110030,

9899903222

8860272459
20.07.2024

9717845453
9268998007 22.07.2024

9654021878 23.07.2a24

313/99A FFT8TrT-aiR

F#Jerll’ Jg IF: NJe?RiB F 9873065428
110035.

24,07.2024

vVFFmTmm
East Punjabi Bagh,
Delhi-110026,

9650525035
25,07,2024

ViII. Tajpur KtTUrd, pT
Chhawla. New Delhi-
110071
o
No. 9, RS Block, Bhola
Nath Nagar , Shahdara,
Delhi-110032
H.No, 17/3, Gali No, 10,
Nat:hu colony, Nat:hu
Pura, Delhi-110084
House NoeR
Nagar, Gali No, 1, Shakti
Nagar, Delhi-110007

8130884336
26,07.2024

9599401186
8527333646 27,07, 2024

9210466757
29.07.2024

9971326834
30,07.2024

P- 11/3 , Extnnom
Garden, Uttam Nagar, 1 9625457316
New Delhi-110054

31,07.2024
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(Mukesh Kumar Gupta)
Officer-in-Charge, Admn.I

O/o Principal District & Sessions Judge (HQs),
Tis Hazari Courts, Delhi.

29 IoG /90%1Dated, Delhi The
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MUKESH liEig::FdI::::„.
KUMAR GUPTA .A'&EbB'

Officer-In-Char id= A'a";In.I
District & Sessions Judge (HQs),

Tis Hazari Courts, Delhi
O/o Principa
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